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t [OPENING OF AN INSTITUTE OF NUCLEAR 
RESEARCH 

*302. SHRI NAWAB SINGH CHAU.- 
HAN: Will the PRIME MINISTER be 
pleased to state whether the Depart-
ment of Atomic Energy have received 
any scheme for opening an Institute 
of Nuclear Research from the Science 
Society of Hyderabad? If so, what 
are its salient features and what deci-
sion has been taken in that regard?] 

aNett ErTf alTtift (479).  
inn) : Sara 	Titgr-Ati-  4 
t-471.417 4 9Ftql tfc 71.f14 tfeMrisz 
mrftra.  T74 is'} 1.1.11-4 7qt e  
trectzaz Trekn ai 
irknr, f4.74 cr77rtir, urwr f4•417Tr, 

fa rTITrzr, t-47-4T4' 
MTV- TnITITact Sltt TIT;t4 Sikq 4-71* 
fR.t■ It 4raf9-14.  An1Tr9.  01 I TPRIT- 

p`t zq .411. a.4.4-1-4 	IT a-4 ,T1)• Fiq 

Eq. 	 .4 4. 	T 1117-1-  NTVT 
1774 tftehlt 	WM" 9;171Tql 

(Tfta) r • ''-*--113riT EF'fi ;irca -4praT 

zr4 ITT UT 471TIvi q-7r.  fa-41;T 
* clIkT 4WR 	1:94 	f1/44T Mit 
39' FIATil 	z;E tfr fwitTr Trz1 
ffq.I 3r t141 4 11 A4 I* srfm.  

74-111-1 ,41 	f4d-4-41.9.4. 	TTrq 
fkrr fazrr wrzr 	qqr 51;11ITr33 

	 th tre-171:Z zr-t 'Pm 
k4.‘ * tiq RI 97 	 fwqr WTa;IT: 

t [THE DEPUTY MINISTER OF 
EXTERNAL AFFAIRS (SHRIMATI 
LaicsHmi MENON): The Hyderabad 
Science Society propOsed to set up an 
Institute of Nuclear Research in Hy-
derabad. This was to be managed 
by a Governing Board consisting of 
the representatives of the Department 
of Atomic Energy, Osmania Univer-
sity, Hyderabad Science Society and 
the Government of Andhra Pradesh. 
The Society proposed to finance the 
Institute from funds raised by it and 
grants from the Government of India 
and the State Government. 

The matter was referred to the 
Department of Atomic Energy. The 
Department was of opinion that signi-
ficant work could only be done if the 
proposed Institute was integrated with 
the Osmania University. When an 
assurance to this effect is received, 
the question of giving assistance to 
the Institute will be considered.] 
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SHRI V. C. KESAVA RAO: What is 
the financial assistance given to this 
research institute? 

SHRI JAWAHARLAL NEHRU: I 
don't know. I don't think any assis-
tance has been given. The question 
has not arisen yet. 

Sim M. H. SAMUEL: May I know 
whether there is any information of 
the work done by the society pre-
viously on this subject? 

SHRI JAWAHARLAL NEHRU: Per-
sonally I have none. I have no such 
information. I don't know if some 
other Department of the Government 
possess some information. 

VISIT OF LAW MINISTER TO REFUGEE 
CAMPS IN WEST BENGAL 

•303. SHRI BHUPESH GUPTA: Will 
the PRIME MINISTER be pleased to 
state: 

(a) whether he is aware that the 
Minister of Law visited a number of 
refugee camps in West Bengal to per-
suade the refugees to go to Danda-
karanya; 

(b) if so, whether the rehabilita-
tion of displaced persons is the res-
ponsibility of the Ministry of Law; 
and 

(c) if the answer to part (b) above 
be in the negative, for what special 
reasons the Minister of Law under-
took the above task which concerns 
another Ministry? 

THE DEPUTY MINISTER or 
EXTERNAL AFFAIRS (SHanwATt 
LAKSHMI MENoN): (a) Yes. The 
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